High Court of Jammu and Kashmir at Srinagar.

Order
No: g 70 Dated: 6 /[0 {)0[ g

Sanction is hereby accorded to the additional allotment of funds in favour of the
Sollowing Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D& S Judges, under
various object hreads during the current financial year 2018-19 as per detail given beloy:-
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Copy to the:-

1-3. Fr. D&S Judge, Anantnag/Baramulla/Poonch.

4. Spi. Judge (Anti-corruption) CBI Cuses, Srinagar.

b v Addl. D&S Judge, Srinagar.

f. Forest Muagistrate, Srinagar.

BV R/ CIM. PubvamaSopore/ Anantna gUdhampur..

I SplMobife Magistrare (Tr), Janmu

12-16 Hunsiff, Aish muqani/Chadoora/Soganv/k. wlgany/Pampore.
iz 3L Addl. Munsiff, Janmu.

18-200, Addl. Mobile Magistrate, Bandipora/Ganderbal/4 wantipora.

21 District Magistrate, Ramban.
22 Treasury Officer, Sub Try. Distt. Court complex, Janipur, Jammu.
23 Iry. Officer, Saddar Try. Srinagar.

24- 37 Treasury Officer, A .'nummg/Burmnul[rv'l’uouch/l’u!u-'umwiS‘opore/A ishmugam/Chadodra’
Sngmw’Ku!gam/Pampore/Bm:dipum/R amban/Ganderbal/Awantipora.
<o fOr information and neces<ary action.
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